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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Cvil)...CCl1563/2002
(From the judgenent and order dated 27/07/2001 in LPA 432/98
of The H GH COURT OF M P. AT JABALPUR)

GM, S ECL. KORBA & ANR Petitioner (s)
VERSUS

KULESHWAR PRASAD & ANR Respondent (s)

Wth I.A 1 ( for c/delay in filing SLP )

Date : 18/03/2002 This Petition was called on for hearing today.

CORAM :

HON BLE MR. JUSTI CE B. N. Kl RPAL

HON BLE MR JUSTI CE ARI JI T PASAYAT

HON BLE MR JUSTI CE Bl SHESHWAR PRASAD SI NGH
For Petitioner (s) M. Mikul Rohtagi, ASG

M. K S. Bhati, Adv.
Ms. Ai shwarya Bhati, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Del ay condoned.
| ssue noti ce.

Stay of contenpt proceedings in the neantine.

(D. P. WALIA) (S.L. GOYAL)
COURT MASTER COURT MASTER



